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Review aND AwNuaL RzpPorr oF
GUJARAT MINERAL DEVELOPMENT
CORPORATION LTn., AHMEDABAD

FOR 1974-75

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): I beg
to lay on the Table a copy each of the
folowing papers under sub-section (3%
aof section 619A of the Companies Act,
1956 read with clause (c) (iii) of the
Proclamation dated the 12th March,
1976 issued by the President in rela-
tion to the State of Gujarat:—

(1) Review (Hindi and English
versions) by the Government
of Gujarat on the working of
the Gujarat Mineral Develop-
ment Corporation Lamuted,
Ahmedabad for the year
1874.75.
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(2) Annua] Report of the Gujarat
Mineral Development Cor-
poration Limited, Ahmeda-
bad, for the year 197475
along with the Audited
Accountg and the comments
of the Comptroller and Audi-
tor General thereon. [Placed
in Library. See No, LT-11139/
78].

11.58 hrs,

MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following message
received from the Secretary-General
of Rajya Sabha:—

“In accordance with the provi-
sions of rule i11 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to enclose a copy of the Antiquities
and Art ‘Treasures (Amendment)
Bill, 1976. which has been passed by
the Rajya Sabha at its sitting held
on the 16th August, 1976.”

Bm—

ANTIQUTITIES AND ART TREA-
SURES (AMENDMENT) BILL

As PASSED RY RAJYA SaBHA

SECRETARY-GENERAL: Sir, I lay
on the Table of the House the Anti-
quitities and Art Treasureg (Amend-

ment) Bill, 1976, as passed by Rajya
Sebha.

-—

11.59 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

DROUGHT SBITUATION IN VARIOUS
STATES

MR. SPEAKER: Before I take up the
Calling Attention notice, I would like to
impress upon the House that we should
be brief. I do not want them not to
make more points, but they should be
brief. So the first Member should not
take more than 3-¢ minutes and the
other hon. Members 2 to 3 minutes, so
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that we are able to finish the item in
30.35 minutes. This will enable me
to admit more Calling Attention noti-
ces. Otherwise, if you take more time,
it will be difficult to adjust.

SHRI K, LAKKAPPA (Tumkur). On
this Calling Attention, may I say with
your permission that we had also sent
in a Calling Attention notice? But we
want a full discussion of the drought
situation prevailling in the country.
That will be more helpful so that more
members can parlicipate.

MR. SPEAKER You write to me.

1 would alsp request Ministers to
make a complete but a brief reply, not
a prolonged replv,

SHRI BHAGWAT JHA AZAD (Bha-
galpur) Briet on both sides.

12 hos,

THE MINISTER OF WORKS,
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RA-
MAIAH) Very bnef.

THE MINISTER OF STEEL
AND MINES (SHRI CHANDRAJIT
YADAV)- Questions should also be
brief. Today the whole lhst is over

AN HON MEMBER
mini

It should be

SHR1 M KATHAMUTHU (Naga-
pattinam)- I call the attention of the
Minister of Agriculture and Irrigation
to the following matter of urgent pub-
lc mmportance and request that a
statement be made thereon:

The drought situation in  various
States resulting in lack of drinking
water and death of livestock parti-
cularly in Tamil Nadu, Karnataka
and other drought-prone regions

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
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SAHEB P. SHINDE): Thiz year the
South-west mohsoon set in time on
31st May in Kerala and moved
rapidly to some parts of the Penin-
sula. However, the monsoon activity
weakened, particularly in the South
during the second and third weeks
of June. The monsocon revived in
Southern and some eastern States in
the last week of June but in most
pagts of the ccuntry 1t remained
weak unti] the first week of July.
Due to eiratic behaviour of monsoon
Government lmave received reports of
drought 1n pyrtc of West Bengal,
Bihar, Uttar Pradesh, Karnataka and
Kerala In Tamil Nadu on account of
defictency in the last North-East
monsoon, which 18 the main source
of rainfal] in that State, drought con-
dition wuas 1eported in some districts.

According 1o the available infor-
mation, crop position 1n the States
of Pun:;ub, Heryana, Western Uttlar
Pradesh, Rajasthan, Gujarat, Maha-
rashtia and Andhra Pradesh 1s good
as the moaso n has been adequate in
these States In Madhya Pradesh
ang Orissa the position 1s satisfactory
except «n a tew 1solated pockets In
certain areas cf West Bengal, Bihar
and Easterm Uttar Pradesh, due to
dry spells and deficient ramnfall
transplantation of paddy has been
delayed All.ough South-west mon-
soon advanced into Kerala well v
time, gencrally scanty ramnfall per-
sisted upto nwddle of July There
has been some 1mprovemeni {here-
after but the overall rainfall so far
I the State 1s deficcent by about
45 per cent The crop sown in the
first part of Viruppu season was
alfected. In Karnataka rains received
during May to July were delayed
and deficient The northern districts,
the coastal end Mainad areas of the
State have not beer affected except
in small pockets The southern dis-
tricts were affecled. However, during
the month of July there has been
rainfall all cver the State except in
some Talukas, and the position in
most of the sreas has improved, In
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Tymil Nady, besides the diffculties
cpused in some districts on  account
of deficient North-East monsoon, due
to Inadequate rainfall in the catch-
ment aress jn Western Ghats in the
States of Karnataka and Kerala, the
reservaoirs have not filled up. This
has dela)ec release of water for irri-

gation.

There have been no report of death
of livestock for lack of fodder in
any part of the country. Reports
have bean received of drinking
water problems in certain parts of
Tamil Nadu, Karnataka  Uttar
Pradesh and Bihar These are being
tackied by the State Governments
concerned.

During the past four weeks wide-
sp:ead and good rains have been
received in most parts of the counfry
I the current tempo of monsoon
activily 13 muintained it 1s expected
that the position will improve in the
affected States.

Ours 1s a large country Inade-
quate or uneven distribution of rain-
fal] in some parts or pockets 1s not
an unusual feature.

The focd situation in the country
is confortable «t present. As a re-
su't of the tumper crops in 1975-76.
there 15 easy availabiity of food-
Brains all cver the country. In addi-
tion Government hold a record stock
of over 17 million fonnes which will
enable 1t to meet the full needs of
the public distributicn system and
mamtain  prices at reasonable levels
Additional ullotments of foodgrains
are also being marde tc deficiy State:
like Kerala, West Bengal and Maha-
rashtra,

As already explnined, the overall
Posilion is such ag need not cause,
serious concern. However, we are in
constant touch with the State Gov-
ernments and depending on the
developments in the coming months

such steps as may be necessary will
be taken.

SHRI M. KATHAMUTHU: The
statement made by the hon, Minister
shows that they are quite complacent
because it says: *..the overall posi-
tion 15 such a3 need not cause any
serious concern.” That does not give
the true picture. For instance, 10
out of 1§ districts in Tamilnady are
affected by drought conditions and
according to the statemeni of the
state government they are spending
about Rs. 10 crores on drinking
water alone. They will be spend-
ing about Rs. 12 crores in ten dis-
tricts on employment for agricultu-
ral labour 1n drought prone areas.
Fodder is pot available; drinking
water 15 not aveilable and most of the
lands in those ten districts are
barren, The statement also refers to
the faillure of rainfall in western
Ghats and the consequent delay in
the release of water in the Cauvery
system Even when the water was
released after about a month’s delay,
it was inadequate and the G.A. canal
area wn Delta region and other areas
a'so have not received water supply
and as a result nearly 4-5 lakh of
acres of land are not getting water
for cultivation. I want to ask the
government whether the state gov-
ernment had asked for any financial
assistance from the central govern-
ment and if so what amount has been
asked for? For the las; fifteen years
drought has been affecting some dis-
tricts or the r'her and for the last
five years continuously Tirunelveli,
Ramanathapuwiam and Cowmbatore
had been affected by drought econ-
ditions. If the government could
spend on desilting the irrigation
canals, tanks etc. it would help
in creating  permanent assets, I
want to know whether any pro-
posals haq been sent by the state
government, how much money is
proposed to be given by the central
government and whether thers in
any proposal to set up committees
consisting of representatives from
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political parties and other groups
to look after relief work there,

SHRI ANNASAHEB P. SHINDE:
I was in Tamilmadu myself yesterday
and I took the opportunity of ascer-
taining the position from the State
Administration. First of all, the diffi-
culty has come up there not because
of the current rainfall in Tamil
Nadu proper but because of the
failure of the north-east monsoon,
which is there normally from October
to November o1 December. There-
after, a central team was sent in
April and on its recommendations,
Rs. 74 crores of advance plan assis-
tance has betn made available to
the Tamilnadu Government for tak-
ing such steps as they may deem
necessary for giving relief to those
who are affected. Agamn, Tamilnadu
has made a request that a central
team should be sent to review the
position afresh The request is being
examined ang there would not be
any difficulty in sending a central
team again to review the position
At the moment, as far as the south-
west monsoon is concerned the rain-
fall has been normal in Tamilnadu
proper, but that is not so important
for Tamilnadu The main crop is
paddy which :s mamly irrigated and
the irngation system receives its
water from reservoirs which receive
rainfall from the south-west mon=
soon. Because of the failure of the
south-west monsoon in Karnataka
and Kerala, the availability of
water for the irrigation system
has been adversely aflected In
Tamilnadu. 1 think the north-east
monsoon is still to come and it is on
record that sometimes even during
September-October the reservoirs
get filled. If the north-east monsoon
18 normal and the reservoir system
gets filled perhaps Tamilnadu may
not have any worry. Crops other
than paddy, like maize, rabi, cholam,
bajra, sugarcane etc. are normal
Only in paddy, transplantation 1{s
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affected to some extent and because
of non-transplantation of paddy,
the rural landless labour has been
aftected. The Tamilnadu Adminis-
tration is taking all necessary stepa.
1,30,000 pecple are on employment
now.

ot fogfe famy (FMf1grer) - s
qat N ¥ @A qary fear § ¥g W
& 1 ek s SR
aer wfaea wary fear & eraife Qv
e aary W 7 w12 Aw oY ofrfegfa
*T 231 AFF waary | o A F @A
agry & wra1 § fs 3 A, fagre,
U 9ZW, FT2F, ¥ra A afveme
% arfew 9 gf § W1 @i 1 1w
weflg § 1 & ek g aarr
anar g, §1 fagrz ataT B A1 wisy
Hnary § aud fap wrer ¥ fear §
1 3ntfore ) gra ST @Tm g o
sfwwr fage & fag st war § -

“Almost entire Nawada Nalanda
and Aurangabad districy and
non-irrigsted areas in Bhojpur,
Rohtas and Gaya districts, Jamaui
sub-division of Monghyr district
and Banka sub-division of Bhagal-
pur distrier in South Bihar plains.

(2) Almost entire Giridh district,
some pockets of Simdega and
Gumla sub-divisions in Ranchi
district some pockets of Garhwa
and Sadar sub-divisions in Pala-
mau district some pockets of
Baghmara sub-division 1n Dhan-
bad district and Deoghar, Jamtara
and Godda and Duyka sub.divi-
sions in Santha] Parganas district
in the plateau region.

(3) Saran, Siwan and Gopalganj
district and Supaul sub-division of
Saharsa district in North Bihar.”

7 ¥ Ay weomew fod & wied
Ao eq v Afi § A% wror ot Pagre
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SHRI ANNASAHEB P. SHINDE:
Because of the delay in the onset of
monsoon, tiwre has been some delay
in the trunsplantation operations
and so very large parts of Bihar have
been very adversely affected. But
recently the position has improved
considerably. The hon, Member men~-
tioned the position upto the 2ng of
August, After that, there has been
widespread rains in both the plains




139  Droudht sitution In  AGOUSE f9, 49 wertnik B 106 140

{Shri Annasabeb P. Shinde]

of Bibar and Bouth Bihar. This may
help improve the position. It is true
that delay in transplantation will have
adverse effect on paddy. The State
Government 1s seized of the matter.
It the State Government feel that
help of the Centre is required, we
will extend the necessary help to the
Bihar Government At the moment
the Bihar Government 1s taking steps
to provide power to tubewells with-
out interruption As far as the per-
manent remedy is concerned I en-

tirely share the views of the hon,
Minister In fact, Bihar's agricul-
ture cen be brought under control

ang thery can be stabihity 1if utilisa-
tion of the underground and surface
water résources is carried out with
efficiency and proper organisation
These are all items falling in the
State Sector, and the Btate Govern-
ment has plens for implementing
them. 1f there are any shortcomings
and if any Central assistance  is
needed, we will discuss 1t with the
State Government, and with the
concurrence of the Planning Com-
mission, 1t will not be difficul; ¢o
help the State Government.

ot fegfe faw : aree fuge &
M w1 oAt av a@ P g g—

waw wiew  uF fafer fagre
% 91w fufrex o oy & efang
fafreet # seamz, 2@ %1 &
fasre =& sro%t avaar @@ g

o) fanfe fas
i Y wrt A ¥
wow At
aE Wit oft & wfge |

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): I must say that
I am deeply disappointed, like my
hon, friend Shri Kathamuthu, with
the statement that the Minister has

% fafaee

% & T8 ury

inade, because it cah be a staturhing
madd it any time in AhY Year as Sar
as Tamil Nadu and Kamnataka are
concerned. As this drought iz an
annual feature, we want to know
What the Gbvernment is goitig to o,
80 that there 1s no repetition of this

For instance, he talked about =
Central team going to the State. The
Central teurn goes and finishes its
study in five days of 15 districts. This
happened last year I will go for
another two days now and come back.
This 18 nut enough. We want to know
what the Government is seriously
doing about insuring the State against
drought Are you repairing the exist-
ing tanks and bunds wher, previous-
ly rainwater could collect, which have
now fallen intn disuse, so that at least
drinking water 1s assured?

Secondly, I think complacency with
regard to the crop situation 1z also
something that should be guarded
against For nstance, the official
figure that 15 supplied by the Kerals
Government 15 that as far as paddy
18 concerned loss due to drought
there 13 to the tune of Rs 13 crores.
This 1s not a small sum, and just
saying that they are doing this and
that, thay they are going to rush them
stocks etc, 13 a ridiculous position
for the Government to take I am
sorry to say that the Mimister also is
more obsessed with the food part of
his Ministry and 1s ignoring the agri-
culture and rrrigation part even
when he 15 replying to us It is not
only paddy that we are tallking about.
What about the other crops?

In Tam:l Nodu, coconut palms,
because of drought year after year,
are drying up. What happens to the
farmers who have been depending
on them? What happens to the gen-
eral agricultural producers? Ground-
nut has suffered and now there is
an off crisis and scarcity of oil in
Tamil Nadu. Similarly, in Kerala
algo, the estimated loss, as far as
groundnut is concerned, due to de-
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lsyed mensoon, iy Ra. 1 1/2 crores,
and the loss estimated because of the
frying of pepper crop is as much as
Bs. 44 lakhs and pepper is one of
your foreign exchange-earning com-
modities.

Therefors, this statement given to
us is certainly not helping us to
ainderstand whet urgent measures
the Government is taking in order to
see that this repetition does not take
place.

In a district like Coimbatore, known
as the Manchester of the South, today,
as a result of repeated droughts year
after year, even your industry is
affected. Small scale industrial units
are not in @ position to run because
of the water position, electricity and
s0 many other things. Therefore, is
Government going to step in a big
way to see that whatever drought
relief is given now 18 directed to-
wards a permanent solution? At the
same time, Government should also
mention what they are going to do
to solve this problem, because as far
&s Tamil Nadu is concerned, we do
not find this picture being put before

the peopie. Today the drinking
water position is so acute and so
serious tha* there .is no use going

only by stntistice. They say {ihey
have no réports that there is any
death of livestock. We do not have
rpports. I think, you have to go
Rhere and see the state in which our
livestock is. They are skin and bone.
That means, your milk production 1s
going to be affected; agriculture is
going to be affected. When 15 dis-
tricts in a State are affected, you can
realise the gravity of the situation,

Similarly, in Karnataka, the same
position is there. When we go there
and see it for outsélves, we are given
mhémoranda. Then, on the floor of the
House, we are told by the Minister
that no reperts are there. I think,
he should take Parliament into more
confidence and not only talk about
reports he has or -hg has not. Let

him also answer the question as to
why he confines himself only to this
one year. This is a perennial ah
annual, affair that is going on. If
you go back into the proceedings of
Parliament, you will find, every time,
and even last year, we had to pro-
duce on the floor of the House the sort
of cactus that people were eating,
the ordinary grass that the people
were eating, in order to get a state-
ment from the Minister. Is that what
we have to do year after year? This
is what is happening year after year,
It is something more than the failure
of the monsoon.

Even the elementary question of
repairing the old irrigation system,
the modernising of the old canal
system, is also being neglected year
after year. Now, after one year of
the Emergency, we would like to
know what measures have been
taken to sec that some relief is
ensured to the people.

SHR1 ANNASAHER P. SHINDE:
1 do not krow why the hon. Lady
Member is taking objection to my
statement. There are two aspects of
the matter. Ome is assessment of the
situation and the other is, relief
measures thai are being taken de-
pending upon a realistic assegsment
of the situation.

As far as the assessment is con-
cerned, I have already explained the
position. I would like to repeat that
there is nothing going to be gained
by exaggerating matters, For ins-
tance, the paddy crop has been affect-
ed mainly because the irrigation sys-
tem which is fed by south-west mon-
soon failed. That is why they are
not getting adequate water and irriga-
tion facility. Onmly yesterday, I was
in Madras and I took the opportunity
to discuss the fodder problem and
other problems with the State admi-
nistration there. As regards the other
crops, the reports given to me by the
State administretion are that as far
as ofher crops are concerned, other
than the paddy crop, the condition is
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pot bad at all In fact, thg south-
west monsoon rams are Just mormal
though the monsoon 1s not the man
rainfal] period for Tamil Nadu

As far as rchet measures are con-
cerned, all relief measures are direct-
ed towards desilting of tanks and,
wherever waler 18 scarce, by use of
rigs, etc, the new wells are sunk
The Tamil Nadu Government has A
plan, m this drought area, to have
6000 wells out of which 3000 wells
have been completed I must say,
1t goes to the credit of Tami] Nadu
administration  that all the relief
measures are gomng on very well
Almost 1-1/2 lakh people are em-
ployeq there I{ more people want
employment, funds will not be lacking
and necessary relief will be given

As regards the hon Lady Mem-
bers objection to my statement with
reference to food, when the drought
situation qevelops, the mamn item ot
consumption for the masses, the
people, 1s food About 70 per cent of
their budget goes for food 1If 1 give
an assurance to the people of Taml
Nadu thet their requirements of food
will be met adequately that food
will not be scarce and that the price
stability will be maintamned I do not
think that it 1s out of context and
arrelevant at all

MR SPEAKER She only wanted
to know abcut other crops also

SHRI ANNASAHEB P SHINDE
As far a3 the reports go the other
crops are not affected 1 can assure
the hon lady Member about that

The Tam:l Nodu Government has
requested the Centre for sending «n-
other team there We shall depute a
team there Whatever measures are
required to provide relief to the
people of Tamil Nadu or Kerala, they
wil] be taken The enfire country
will be with Taml Nadu and Kerala
1 do not thuink any measure will be

B4AC Report g

lacking or wanting from our side.
The Government of Indis 13 in =
much better position today than ever
before in the past to help the
drought-affected areas and help the
people there

SHRIMATI PARVATHI KRISH-
NAN Even about the aminking of
wells, the Central team that goes
there does not concern itself with
that You see the condition of wells
that have been sunk No mamnten-
ance 1s there You go to village
after village The wells have broken
down Why are they not mawintained
by the Water Works Department?
There 15 no maintenance at all A
separate tean. should go there and
look into the mutter more deeply and
suggest ways and means s0 that there
1s a proper rigular mamntenance of
these wells You go to the villages
of Tamil Nadu m drought-affected
areas and you will see that well after
well 15 not functioning at all because
there 1s no maintenance

SHRI ANNASAHEB P SHINDE:
We take note of what the hon lady
Member 15 saving and we shall bring
it to the ncuce of the Central team

1225 hrs,

BUSINESS ADVISORY COMMITTEE
SIXTY-THIRD REPORT

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAMA-
1AH) I beg to move

‘*That tms House do agree wila
the Sixty-third Report of the
Busine-s Adwvisory Committee me
sented to the House on the 17th
August, 1976 "

MR SPEAKER The question is

*That this House do agree with
the Sixty-third Report of the Busi-
negg Advisory Committee presented
to the House on the 17th Augusi,
1970 "

The motion was adopted.

Wl



